143 Matters under Rule 377

[Shri Niren Ghose]

- From reliable sources it is learnt
! that there is a conspiracy afoot to
take the Museum away from Cal-
cutta. Naturally, such g step is bound
to cause much public concern. On
the top of this, the institution has
been suddenly closed in the third
week of December, without assigning
any reason therefor. Even on the last
day when the Museum was open,
there were 800 visitors. This closure
has created public concern, Besides,
250 employees have been thrown out of
employment. There is a growing
public demand that the Museum be
opened forthwith, Tt is reported that
Serviceg of one employee has been
terminated and 6 others put under
suspension without putting forward
any reason. Whatsoever. I, There-
fore, demang that Victimisation, if
any, of employees be revoked and
any plan to take the Museum away
from Calcutta be abandoned.

(ii) REPORTED PoOwEgrR CRrIizIS IN
BLHAR.

st a@dw 9@ qwi (W) o weaer
wirea, # fagw 377 & ;i sfgarada
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President’s Address
12.47 hrs.

ANNOUNCEMENT REs TIME OF
ADJOURNMENT OF THE HOUSE
ON 29-1-1980.

MR. SPEAKER: Members are
aware that tomorrow, Beating Retreat
function will be held. In order te
enable Members to witness the Beat-
ing Retreat, I propose to adjourn the
House at 4 p.m. tomorrow. I have
discussed it with the leaders of par-
ties ang groups, and they have all
agreed to it.

12.48 hrs.

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—Contd.

MR. SPEAKER: Now we pro-
ceed with the discuszsion on the
Motion of Thanks. Now Mr. Charan
Singh. But before Chaudhri Saheb
takes the floor, I would like to point
out that we have allotted time accord-
ing to the pumber of Party members.
Chaudhri Saheb has taken some time,
and 8 minutes more are left. We
have agreed, all of us, that we shall
not have the sitting of the House after
2nd February. So, we have to work
on that limited time. Please make
your speecheg mccordingly, so that
every Member of the party, whom so-
ever you want to speak, may be able
to do so.

SHRI JYOTIRMOY BOSU (Diamond
Harbour): A submisison Sir, It
has been the convention of the
House that whenever leaders of
the parties speak, they are given a
little more time than what is strictly
due to them.

MR. SPEAKER: Whatever is
available, will be given. Mr, Bosu, I
cannot give time, which is not in my
hands, I have taken the consensus
of the leaders and then I have
decided. Now Chaudhri Saheb.
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MR. SPEAKER: This is not the
way. Nothing should be recorded

without my permission.
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MR, SPEAKER: Nothing should

be recorded without my permission.
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MR. SPEAKER: Order, order.
Nothing is %o be recorded without
my permission. Please take your
seats. Mr. Tytler, this is not the way.
Please behave like hon, Members of
this House.
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MR. SPEAKER: Under what rule?
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(e )

MR. SPEAKER: Under what rule
you want to raise 3 point of order?
I want the rule. You are unneces-
sarily taking wup the time of the
House.

It is lunch hour.
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g WTgd 9§ | -

MR. SPEAKER: You may coRm--
tinue at 2 P.M, after lunch break.

13.02 hrs.

The Lok Sabha then adjourned for-
Lunch till Fourteen of the clock.

The Lok Sabha re-assembled after
Lupch at three minutes past Fourteen
of the Clock.

(Mr. Speaker in the Chaiy)
MEMBER SWORN

Shri Atal Biharij Vajpayee (New
Delhi)

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—contd.
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SHR] JANARDHANA POOJARY
(Mangalore): Mr. Speaker, Sir, I rise
to support the motion of thanks
moved by Shri S. M. Krishna, on
the President’s Address. We have
seen the Janata rule for the last 28
months ang also the rule of Lok Dal
and Congress alliance for the last
six months.

At the very outset I submit that
during this period, the problems like
unemployment, deathg due to starva-
tion, natural calamities like cyclone,
drought, family planning, economic
development had become secondary
issue; whereag strikes, gharoes and
the trade union rivalry and student
indiscipline, commissions of inguiries
and scandals had become the order of
the day. In fact during this period,
it was not a Government of the
people, by the people and for the
people, but of the Janaty party for
the Janata Party and by the Janata
Party. The foreign tourg had become
centaguous. They had monopolised
it in every field. It was often said
“join the Janata cabinet and tour
the world.” What hag happened to
socialism? The Janaty Party had
taken the country from socialism to
Capitalism, and mixed economy.
Anti-public-sector views expressed
by Janata Party Members like Dr.
Swamy were pot in tune with the
planned growth of national economy.
His proposa] for de-nationalisation
wag aimed at enriching a few monpo-
lists and also handing over the
economy of this country to the vest-
ed interests.

The paramount importance of the
public sector in bringing about social
reformation cannet be under-esti-
mated. In a country like ours, where
there is the problem of growing
population and where the people are
struggling because of exploitation,
social  insecurities, unemployment,
etc., the capitalist systemm cannot be
an answer or a remedy and the glar-
ing disparities that we gee among
our people is a curse on our seociety.

JANUARY 28, 1980 President’s Address

15 2
14.15 hrs.

[SuHRI TRIDIB CHAUDHURY
Chair]

in the

Only socialism could bring fruits or
benefits to the masses of this country,
Unfortunately, that hag been given
up during the Janata rule.

Not only this. The people had even
lost their faith in the ability of the
leaders of the Janata Party to rise to
the expectations of the people and
to carry the country forward.
Fortunately, Mrs, Indira Gandhi at
the helm of affairg can change the
situation. In the words of Mr. Charan
Singh, even though I feel that these
are not decent words, the Janata
leaders turneg out to be g bunch of
impotents and, if I may submit, I
can say that they have turneq out to
be old cats. The less said about them
the better. Their memory leaves a
bag taste in the mouth, An era of
despondency, an era of frustraticn
and an era of demoralisation is over.
Now, by having Mrs. Indirg Gandhi
at the helm of affairs the people of
the country expect these problems to
be solved as soon as possible. By
bringing Mrs. Indira Gandhi at the
helm of affairs, the people of
thiz country have gsserted their right
in rejecting the elected representa-
tives who misused the mandate given
to them apd have also re-asserted
their faith in the democratic values
of the -country.

Further, it has been proved and
established beyond doubt that the
people of this country have once
again shown that the people are
supreme and not the leaders of the
parties, They have brought back
Mrs. Indira Gandhi with a clear
mandates because they feel that they
were cheated and betrayed by the
Janata Party leaders who took them
for a ride.

It is often said after the elections
that the people of thig country have
once again proved their love for

democracy need not necessarily
mean an ineffective and inefficient
»
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administration. It is a strong Gov-
ernment, could be fully democratic
ag well‘as effective and efficient, But
during the Janata rule, much tom-
tomed freedem was enjoyed only by
a coterie of uraders, black-market-
eers, smugglers and also the people
with foreign links. That was the
Janata style of freedom which was
given to thigs country. What happen-
ed to the poor people whyo constitute
the bulk of the population? In fact,
they suffered a 1ot and they were not
in a position to enjoy the fruits of
thig freedom.

The people of this country have
now repo:ed their faith in Mrs. Indirg
Gandhi. Why? It is because Mrs.
Indira Gandhi has promised them
stability, rule of law, an effective and
efficient Government. The other day,
Mr. Charan Singh was saying that
our party memberg have been eulo-
vising Mrs. Indiry Gandhi and prais-
ing her. Yes. After 1977 debacle, I
have seen that you people were
speaking on the floor of the House—
you were not allowing us to speak—
criticising and scolding Mrs. Indira
Gandhi and Mr. Sanjay Gandhi
throughout the day, from 11 A.M. to
6 P.M. without break. You were
going against democratic valueg wof
the country. Now, these young peo-
ple, the youngsters, who have come
will rise to the occasion gagnd will
show the way to elders and correct
you. (Interruptions). When you
have been speaking, I have not inter-
rupted you. When your leader was
speaking, I did not interrupt him.

The people have given a clear
verdict. The verdict is deliberate
and positive, It i not a negative
ene. The last mid-term election was
mot an ordinary election. It was a
referendum exercised by the people
of this country to bring Mrs. Indira
Gandhi back, fully knowing the con-
sequences, because the people of this
country were against casteims, the
people of this country were against
regionalism, the people of this coun=
iry were ggainst communalism the

154

people of this country were against
political fragmentation the people of
this country were against opportu--
nism, defections, socia] and economic
chaos. Definitely, the people of this
country have humbled and humiliated
those leaders who are sitting today
in the Opposition gnd also the people

who were in the House apnd why are

now thrown out of thig House. These

people have been humiliateg by the

people of thiz country. Why? It is

because they playeq with the dignity

and honour of the great people of thig

great country. The people of this

great country +today brought back

Mrs. Gandhi with a big mandate be-

cause they wanted to demolish the
caste barrierg created especially by

Shri Charan Singh, Not only that,

but they wanted her to eradicate

regionalism, they wanteq her to

eradicate communalism they wanted

her to foster g sense of politica] com-

mitment, they wanted her to reduce

economic disparities, they wanted to
reduce concentration of wealth, they

wanted her to bring down prices and

they wanted Mrs. Gandhi to launch

employment oriented schemes and to

provide the people with the bare

necessitieg of life.

What had these people done? The
Janata Government had pushed the
country to the brink of an economic
pricipice. The perennial shortage of
coal, the perennia] shortage of power,
the perennial shertage of kerosene
ang diese] have shaken the economy
of the country. Normaley has to be
restored on this front, What has
happened js that the rise in prices
and the non-availability of kerosene
and diese] have in particular contri-
buted to the debacle of the Janata
Government and the Lok Dal rulers.
Not only that, in the northern parts
of the country millions of people are
plungeq in darkness after sun get and
are without tractors ang diesel
engines which are vital to the rural
economy lie idle. These things which
are meant for rura] economy are
lying idle today and the people of
thig country look up to Mrs, Gandhi®
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to solve the problems gag early as
possible. Apart from this, law and
order, which we had been talking
about during the Elections has to be
restored and the people have to be
given a gense of security.

Now, I refer to an Hon. Member of
this House, Shri Jagjivan Ram. This
Election has proveq once again that
no one can claim today that he ig the
leader of a particular community.
The Harijans of this country—that is,
the weaker sections of this country—
have reposed their faith in the leader-
ship of Mrs. Gandhi and have pre-
ferred Mrs. Gandhi to Mr. Jagjivan
Ram, even though Mr. Jagjivan Ram
hag assumed that, with the help of
the Harijans, he wil] come to power.
He had claimed that the Harijans
were Joyal to him.

I am now referring to Mr. Charan
Singh, another leader in this Hon.
House. What has he done? He
wanted to divide the country. In
what manner? He wanted to divide
the country into narrow end vicious
compartments ang the people have
discarded him. But one thing I may
submit. Today, the Harijans the
weaker sections and the minorily
communities of thig country have
reposed their faith in the leadership
of Mrs, Gandhi. It is but natural and
legitimate. The weaker sectiong de-
finitely expect social and economic
benefits to accrue to those to whom
these things have been denied. I
submit, Sir, that this country was
like g rudderless ship for the last 23
months. There wag no sense of
direction and no sente of commit-
ment displayed because there was
none. Unfortunately, this country.
which wag capable of moving moun-
tains, was reduced to 3 Jump. Who
were responsible for this? Their
leader ang former Prime Minister
Mr. Moratji Desai, their leader MrT.
Jagiivan Ram_ Z their leader and
former Prime Minister Mr. Cheran
Singh was responsible.
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Now, today these people have been
talking about democracy. I will come
to that—what ig democracy and what
these people mean. But I cap submit
only one thing. Now this country
hag to be re-infused with faith, desire,
ambition, adventurism and dynamisss
of which it had been proud. It is not
an exaggeration if I say that this
could be done only by Shrimati Indira
Gandhi. These are not the word; of
sycophants. Thig is the expectatien
of the people of this country. The
people have learnt tp assert their
sovereignty, not only sovereignty but
also supremacy. I can tell them what
had happened during their peried.
They are now talking of democmmey
ang democratic values. I have just
now heard Mr. Charan Singh; he s
apprehending dissolution of the As-
semblies of Janata-ruled Stateg as
well ac Lok Dal-ruled States. I want
to point out what thig gentleman,
who is today speaking about deme-
cratic values and democracy, had
done during hig rule. As the Home
Minister of this country, he bad
written threatening letters letters
threatening to dissolve the Congress-
ruled States during the Janata rule.
Not only that, they had also expelled
from the House the elected represen-
tative from Chikmagalur, namely,
Shrimati Indira Gandhi. They are
today speaking about democratic
values, What did they do during
that period. They expelled as elect-
ed representative  Shrimati Indira
Gandhi, without giving any cogemt
reason. . .

AN HON, MEMBER: Who says?

SHRI JANARDHANA POOJARY:
I was present physically in the House
then. Today the people have given a
reply to that, Why have the people
given this reply? Because you were
responsible for insecurity, you were
responsible for the instability, you
were responsible for the chaos, you
were responsible for the anarchy, in
this country. That is why, the people
of thig country have given 5 correct
answer. I had submitted this to ymu
in my maiden speech immediately
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after the 1977 elections; I had said
this to the Janata rulers even though
we were not gllowed to speak because
of constant jinterruptions; now our
Leader is here and she is allowing
the youngsterg tp speak, but in those
days the Janatg Memberg were not
:allowing ug to open our mouth. I had
saig on the floor of the House after
the 1977 election; that the people of
this country would realise their mis-
take one day and that the day was
not far off when people ‘would once
again bring back Shrimati Indira
Gandhi gfter realising their mistake
because the Janata Party was not in
a position to give food, medicine and
employment to the poor people of
this country. And today the people
have realised their mistake and have
brought back Shrimatj Indira Gandhi
within a short span of time, that is,
within 33 months. This should be
kept in mind. I am not going to
speak much. But let us realise one
thing. We are aware of our respon-
sibility, We are not for vendetta, we
are not for vindictiveness. That is
why, the day before yesterday, I have
moved one amendment to the Motion,
1 have geen those people withdrawing
criminal cases against Mr, George
Fernandes. The former Prime Minis-
ter, Shri Charan Singh today speaks
about democratic values. What did
he do when he was the Home Minis-
ter of thig country? He had taken
the step of withdrawing the cases
against Mr. George Fernandes giving
the reason that, under the changed
circumstances, they were withdrawing
the cases against Mr. George Fernan-
des. Ang what were the charges
levelled against Mr. George Fernan-
des? They were offences punishable
with death, with imprisonment for
life. Such criminal caseg against him
were withdrawn. Today we are re-
questing our Government to withdraw
the casessfiled against Shrimati Indira
Gendhi Shri Sanjay Gandhi, Shri
R. K. Dhawan ang others, Why?
The Special Court; Act was enacted
only to wreck vengeance, to finish
politically Mrs. Indira Gandhi and
ker family. Today I am requesting

-all the Memberg to cooperate with
.me in this, We are not for vindic-

tiveness. We know that vindictive-
negs doeg not pay. Victimisation
boomerangs. We know our responsi-
bility. We are requesting the hon.
Member; from the Opposition side to
co-operate in withdrawing the cases
against these politica] opponents.
Otherwise the people will definitely
show their gtrength and in fact they
haye givep the mandate to withdraw
the cases against Mrs. Gandhi because
they did not like political vendetta,
they diq not like political vengeance.

In conclusion I request the hon.
Member: of the House to support
socialism because it will gdd upto the
worq Gandhism and Nehruism and in
short, it will add upto the word
humanism and lastly it will add upto
the word Indiraism,

MR. CHAIRMAN: Mr Chandraker.

Before you start, I may gay that
the time is very limited. For every
group the time has been calculated.
Of course, the ruling Congres:; Party
hasg a larger npumber of speakers.
Even then I woulg request individual
members who are not leaders of
groupg to limit their speeches to tem
minutes.

SHRI CHANDRAJEET YADAV
(Azamgarh): Now that you have
raised the question of allotment of
time, T woulq request that hours
have not been allotted, only dsays
have been allotted. This morning
the Speaker announced that the
debate on the 29th will be only upte
4 pm. It means that two hours have
been reduced. So our proposal is—
I discusseq it informally with the
Speaker alsp that tomorrow we may
dispense with the lunch so that one
more hour we can have and if the
House agree: we can exteng some-
time on the 30th because almost 3-4
hours have been reduced and that
way we can have g proper debate.

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND COM-



159 Motion of Thanks on  JANUARY 28, 1080 President's Address I

MUNICATIONS (SHRI BHISHMA NA-
RAIN SINGH): We have no objection.

MR. CHAIRMAN: The Speaker
wil] take g final decision. Mr.
‘Chanpdrakar.
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SHRI SAMAR MUKHERJEE (How-
rah) : Mr, Chairman, Sir, the time a?
my disposal ig not much.

MR, CHAIRMAN : 27 minutes for
the whole group.

SHR] SAMAR MUKHERJEE: Yes,
Sir. There is another speaker from
our group. So, Sir, I want to deal
with some of the very bgsic problems
and T want to draw the attention not
only of the House but of the people of
the whole country to certain matters.
A new Government has come into
power, but, it has got a certain back-
ground and that is why the question
of the past always comes into the pic-
ture and it comes into the discussion.
I had read the speech of the Presi-
dent. I have seen the Election Mani-
festo of the ruling party. I have seen
how for all the mischief done, they
have laig the total blame on the gov-
ernment of the Janata party.

AN HON. MEMBER: And you.

SHRI SAMAR MUKHERJEE : Yes,
You cap include us. I am interested
in placing this reality. But there is
not the slightest self-cpiticism at all;
there ig nothing of that kind. You
don't find g single self-criticism at all
why in 1977 Indiry Gandhi was thrown
out of power. Not a single word is
there. There has been no attempt on
your part io learn from past why the
people went against that Government.
(Interruptions) Please don’t disturb.
I am speaking about this very serious-
ly. Because, it has future implica-
tions. The Government, put into
power by the people in 1971 has been
thrown out of power in 1977. The
same majority was got by this Gov-
ernment in 1971 but that Govern-
ment was rejected by the very same
people in 1977. So, something must
have happened in between which
might have antagonised the entire
people of the country against this
Government.  (Interruptions) Our
friend says, because of Marxist pro-
paganda. Well, when thousands and
thousands of people are put inside
the jails, is it propaganda? @ When
people were put to death behind bars
like Rajan is it propaganda? When
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our friend Mr, Jyotirmoy Bosu was
sent to Hissar Jail, is it propaganda?
It you don’t learn, then, you will have
to face the same consequences, One
day the same masses will throw you
out. Please do not forget this, You
are talking of democracy. Let ys see
what has happened. You have got just
43 per cent of the votes. 57 per cent
of the people have voted against you.
You say that the people who voted
for you are alone the people but those
who voted against you are not the
people? Please learn what the reali-
ty is. These 57 per cent of people—
who have very clearly refused to
vote your party—are there. And
whom do they expect to represent
their causes? Whom do they expect to
speak for them except the opposition?
We may be numerically small, but
the majority of the people are be-"
hind us. It is seen in the voting pat-
tern. You have increased your per-
centage of votes by only eight per
cent. In 1977 you got 34 to 35 per
cent and this time you have got 42
to 43 per cent. The change is only
an increase of 8 per cent of the
votes and that too is because of the
defective electoral rules and the sys-
tem obtaining here. That is why you
have got overwhelming majority of
seats. That is because the opposition
is divided. ¥ The moment the opwvosi-
tion is united you will be thrown out.
(Interruptions). Sir, shouting cannot
hide the real fact. (Interruptions).

MR. CHAIRMAN : Let the hon.
Member proceed with his speech. You
all will have ample time to reply.

SHRI SAMAR MUKHERJEE : So,
only a margin of 8 per cent vote was
there. Mr. Chairman, I would like
to draw the attention of the House
to another thing. In 1971, what was
the slogan given by Shrimati Indira
Gandhi to the people? The slogan was
‘garibi hatao’. ‘Garibi hat gaya’.
Unfortunately this is the understand-
ing because Opposition has been re-
moved, ‘Garibi hat gaye’. But the
stark reality is poverty is increasing
day by day. The cost of living is ris-
ing and I have all the facts before me.
After 1971 elections, the income of the
agricultural labourers has gone down.
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“The' redl income of the workers has
gone down and on the other hand, the
profit of the big monopoly-houses jum-
ped. I have the list of 20 families.
In, . 1966, Bidla’s assests were Rs.
® 47586 crores. In March 1977, it went
up fo Rs. 107020 «rores. In 1966, Tata's
assests were Rs. 505.0 crores. In 1977,
it was Rs. 1069.38 crores. In 1966,
Mafatlal's assets were Rs. 92.70 cror-
es. In 1977, it was Rs. 285.63 crores.
All these things are given. ‘(Interrup-
tions) 1 do not defend the Janata
Government We have opposed
the Janala ‘Government, you know.
(Interruptions).

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI) : Not at all.
» You have only supported their candi-
dates, Where did you oppose them,
I would like to know. (Interruptions).

SHRI INDRAJIT GUPTA (Basirhat):
You supported the Janata Party in
Kerala. Feor 27 seats you supported
the Janata Party in Kerala just now.

SHRIMAT1 INDIRA GANDHI: We
have supported some Congress people.
I would like to know whether those
people you supported were Commu-
nists, Bul the ones we supported have
been Congressmen. (Intérruptions).

SHR1I SAMAR MUKHERJEE: Mr
Chairman, one of our main comrglaints
against the Janata Government is that
they were pursuing the same policy
which Shrimati Indirg Gandhi has been
pursuing in matters of economic policy.
We supported the Janata Government
only on condition of defence of damo-
cracy.

SHRIMATI INDIRA GANDHI: Not
at all.

SHRI SAMAR MUKHERJEE :
Repeatedly we made "it clear, you
Completely subverted democracy in
1975. (Interruptions). It is the
pPeople who have saved the parliamen-
tary democracy by throwing you out
and by putting the Janata Government
In powér, That is why the pafliamen-
tary democracy is here in existence
Yoday. (Interruptions). Mr. Chair-

man_ our main criticism is against the
Congress Government. Not only during
the rule of 11 years of Shrimati
Indira Gandhi but from the very be-
ginning upto date the Congress Govern-
ment has been pursuing a policy of
capitalist development in India. That
is why monopoly-houses are becoming
bigger. Money is being concentrated
in the hands of a few and poverty is
increasing, unemployment is increas-
ing and economic polarisation is grow-
ing and developing. Thatis why, more
and more workars, peasants, poor men
and employees have been forced to re-
sort to agitation. The price rise
cannot be checked. It is not a sin of
the Janata Government alone, they
have committed the same sin which
your Government has committed in
the past also....{(Interruptions). Do
not talk of West Bengal.

PROF. MADHU DANDAVATE
(Rajapur): The prices were under
control in the first two years........
(Interruptions).

SHRIMATI INDIRA GANDHI: The
Communist country of Ching is now
depending completely on Western
Europe.

SHRI SAMAR MUKHERJEE: I am
talking about basic policies.  Please
listen to my points,

SHRIMAT] INDIRA GANDHI: 1
am listening very carefully.

SHRI SAMAR MUKHERJEE: As
you are developing capitalism, your
dependence on western capitalist
countries is so much and it is increas-
ing day by day. Now, there is a sepa-
rate world, socialist world, they are
very eager to extend their hand but
because of your tie-up with all the
big capitalist houses, your tie-up with
America, the World Bank and the In-
ternational Monetary Fund, vou can-
not free yourself from those links
and tie-ups. I would like to tfell you
that your dependence more and more
on the capitalist world will lead India
10 more and more economic crisis.
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They are unable to save their owwm
country from the crisis and recessiom
and that is why, to save themselves
they are out to put the entire burdea
on you. Here, the multi-national cor-
porations are given absolute freedom
to loot our country; they are taking
away crores and crores oOf rupees
every year from our country and they
are earning huge and unlimited pre-
fits, Your election funds are pro-
vided by these = people, these big
business houses these traders and
profiteers (Interruptions). And they
want a return. When vyou are
in power, they know, they would
be able to get returns. Thus, there is
no possibility of reversing the whole
system. That is why as it has peen
mentioned in the President’s Ad-
dresg if you want to reverse the
course it requires . a total and funda-
mental change in the entire system.
But you cannot do that because of the
way you are moving. You are tied
up with all these capitalist and vest-
ed interests and its ramifications. The
entire administration and the entire
system is such that you cannot move
any other way. Our apprehension is
that it will further lead to more
crisis there is deepening economic
crisis as has been indicated here, and
this is absolutely correct. I fully
agree with this.

This situation is not only due to
the two and a half years rule of Janata
Government, but this is the total re-
sult of pursuing basicallv a capitali-

st policy since 1947 upto this day. You

have declared your objective to have
a socialistic system, but you are pur-
suing a policy to strengthen the capi-
talist system. What is socialism? In
the world already there are so many
countries who have built socialism
and they have solved the basic prob-
lems of the people; there is no un-
employment, no poverty, no price
rise; you go and study Chinese eco-
nomy. ....(Interruptions)
15.00 hrs.

MR. CHAIRMAN: Order, order.

Let the hon. Member continue his
speech.
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SHRI SAMAR MUKHERJEE: Mr.
Chairman, I have read out all these
achievements in the last House, froms
literatures from almost all the soc-
ialist  countries. There, in the
Socialist countries there is the fun-
damental right to work, guaranteed
by the Constitution., (Interruptions)
You have given the fumrdamental
right to property. You bring that
amendment to the Constitution pro-
viding for the right to work as a
fundamental right. (Intérruptions)

AN HON. MEMBER: Shall we
also accept Chinese democracy?

SHRI SAMAR MUKHERJEE: I
do not want to argue with you about
what is Chinese democracy, and
what s your democracy?

Ncs about the question of stability.
You have written that a stable Gov-
ermment has come into existence.
Stability was there in 1971, but that
stability had completely gone. Why
was stability lost? Then, where is:
the guarantee that majority means sta-
bility? The majority may cross over
any day, because polilical morality
has come down to such a low level. Al-
most everybody is now purchaseable.
Thig shows that the stability of vari-
ous political parties is not there.
(Interruptions) Can you deny, tihen;
that there is a link between the eco-
nomic crisis and the question of sta-
bility? There will be stability, if
you can solve the economic crisis, if
you can solve the problems of unem-
ployment and of poverty. But if youw
pursue a capitalist system the crisis
is bound to accentuate further, and
there will be no alternative before
the people but to resort to the agita-
tional path, Then the problem of law
and order 'will arise. You will then
start repressing. And after some
time, the gquestion of internal Emer-
gency will come.

Here comes totalitarianism. The
economic basis of totalitarianism is
the exploitation of the economy by
capitalist forces, national and,  inter-
national, and feudal exploitation.
Unless they are removed, you cannof
be the defender of democracy. Demo-
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cracy means the Tule of the majority.
In cur country, the majerity are ex-
tremely poor and they are unemploy-
ed. Unless those basic problems are
solved, no democracy can bhe stable.
Keeping in ming the past record of
‘this Government, I can say that ‘when
57 per cent of the voters have voted
against you, and only 43 per cent have
voted for you, you shoulg be modest.
"When yon come to the Government
snew, again, it is time to do re-
thinking about the entire system and
your entire past. It requires an
attitude of selfcriticism. You
have sought our cooperation. On
the one ‘hand, you are seeking co-
operation, but en the other you ware
organizing the toppling of all the
State Governments outside. (Inter-
ruptions). Thig is the old policy we
are acquainted with. Toppling was
done in Kerala in 1959, by organizing
Vimochana Sangursh. It is  written
in Moynilian’s book that American
money was given for toppling the
Government. (Interruplions).

SHRIMATI INDIRA GANDHI: Mr.
‘Chairman, may I have a word? This
wag contradicted by Mr  Moynihan
himself when he was questioned at a
Press Conference. He said that he
did not mean that I got it. He said,
“He thought.”

SHR] SAMAR MUKHERJEE: I
did not mention you.

SHRIMATI INDIRA GANDHI :
But he said that the Party got it.
(Interruptions).

SHRI SAMAR MUKHERJEE: He
said, “Money had been taken by your
Party".

SHRIMATI INDIRA GANDHI:
But he had not been able to substan-
tiate it in any way at all (Interrup-
tions) Now he has been loudly pro-
testing against American interference
in this country.

SHRI SAMAR MUKHERJEE:
Another time money was taken in 1971
to topple CPI(M) Government in
West Bengal so that they might not

‘things.

got elected. So, we know the back-
ground. Mr. Moynihan had given
the money to your Congress.

AN HON, MEMBER: Where did
you get the money?

SHRI SAMAR MUKHERJEE: Our
meney was collected from the people.
Everybody knows about it. So, we
know what toppling means. This is
the background I am telling you. If
you revert to that old past menthods,
tactics, creating disturbances, ask-
ing the Governor to report that
the law and order has failed and then
toppling from the top by the order of
the President, these methods we know.
(Interruptions) So, democracy  will
not be strengthened. If you desta-
bilise all the governments, your sta-
bility is bound to be affected. This is
the relationship between destabilisa-
tion and your stabilisation, These
are very hard words, I am to tell. I
think you will give a thought to these
Now you are starting a new
Government. Whenever you do
any good thing, we are prepared to

‘cooperate with you. But the way you

are going, it indicates that you are
playing an old game and it will
lead you to the same result
which  the earlier game had
led you. That is why I warn this
Government to be careful about all
these things. You may feel elated
after getting merely 43 per cent of
the votes and 68-69 per cent of these
seats. That is not the true reflection
of the people’s desire. We repeatedly
demanded that there should be
change in the electoral rules, there
should be proportional representation
and there should be right of recall.
That is the real democracy.—But nev-
er it has been accepted.© That is
why, sometimes you are getting ad-
vantage. But when 57 per cent of
the voters will unite, the entire ad-

vantage will go against you,

sftaey viven ®tw (FEws) 0w
, Treafy & wfewmor qv g
yeary §1 TH9A §0
arEEr § 1w g
imﬂZIaﬂ'ﬁu{

43

i1
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TR | sigwTTr Wi wewfy o @
MTW F@AqT A Ffaar §
qmgiam’quse dvad gu & g8 I
W T &G F fAzT e Angan g o

@ fuugE . Fagd 4w ¥ A
qra"f%m FEWT WrER e frmmn
TR T Heg o g fE oad faaw
geawl 1 aIfamw & F IR T@IT 9T Tr-
Frfasar w3t geawl w arar @ wR) g
I UF Unifgzea ‘(’trxt'cutiw) qIET
Fafd fear | dfeq egardrame ¥ 14
fan & am it uF dfagfer mree & wfaa
AIEETAFATEEY gerwt #1 9Tg wafAda
EET W A F1 wdt yavg Ag fwar &)
7T A & fF g W & &Y (9T
AR F qB IaAT WoLT FT |

BWR ¥Ara gmumm & 13§ gez
ﬁ'ih'gl WE:

“Full utilisation of licensed capa-
city in all sectorg will be ensured
by insistence on drastic efficiency
measures.”

D @fFa aemfr o & wfaweo § g7 T

“On the industrial front, em-
phasis will be laid on the rapid in-
crease in industria] production
through better utilisation of the
existing capacity.”

# TE A 9 oqr frarar awAr g fn arsdg
#afedt # oY« dfraferr #4921 §F smr
T ¥ | Areqa #9492 @ woard &1 eyrdn
WE A XA @ IE AWw qOETT fwamr
FEURA T XY WA AT F 9w wAmfr &
wAaT @ surfa (Yefreafarz) gz
T goar &) dfwq ofvew d5fad § oM@
Furmafa godAr w JOATET FT  FFA
gﬁzﬁfwmwmmglwfm
gffezn #afad amt wex gme @ At
HEST AMACH WY FEAMfAaw N ¥ zcard
¥ ol %7 988 § ol wwdAfaw @Y wifgw
#a T UUAT I9TT T A g1 zafeay
A gt & fr afafeenr o gmer s
wedee RN war s ¥4 gwr fa
T F AwA Al ¥ ¥ FW 9Er7 wey
ST &1 g wfdedwa = A

o1 WY Arwar ¥ for w1 wriww
fors wregafy st & ufqwrae & a5 fomr
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SWRET A9 Wi & Ty M AT
Trfaw |

¥ A ofwdd A@r ommr o weqadt
(fafeerdta) & omo 7 qRAT FT agrAr
Tew 1 & A fofrer & fem aedtaorasn
&1 a‘rqﬁae‘rwﬁgmrw&m
Fifen 1« WA &1 drg 7 fefmr &
& @ ;ofy | gedi & Feei & fau
o 3T qfrarr & for ow am s
® wIAAT Wifge faae g 39% g%
feadiq #17 377 Frafas JUHT FT o

;rrq TN FT 7S WIT IAET 9forsyn ITHY
I

EEEICC I e e— i
HTH AT A aweEs 97 Wy aay

M 24T =Jifgn 1 ot gy 91 wegaAf
ﬁ’m‘r*mmirmrmfgqu

B g wfgumom  # 199 o
(age) < wzr ar g -

“Congress proposes that at least
one adull member per family is
employed at socially acceptable
wage level within a time-bound
programme. Constitutional con-
straints on the scheme, if any, will
be sorted out.”
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[ 9T 9919 umumE § ST oSS0 A
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SEE Aw foar mm & e awaa g
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SHRI AMRIT PATEL (Gandhi-
nagar): Mr. Chairman, Sir, I rise to
support the Motion of Thanks on the
President’s Address.

Before 1 discuss the details and the
points of the Address by the Presi-
dent Iam remind by the hon. Mem-
bers from the Opposition of the res-
ponsibility towards this document. I
assure them that we on this side also
understand and appreciate the great
importance that we attach to the
President’s Address. 1 will not take
this opportunity to enumerate the
deeds or the misdeeds of the previous
Government of the Janata Party and
the Lok Dal Party. But while con-
fining myself to the Address of the
President if I find some of their mis-
deeds, I hope, you shall excuse me.

Firstly, I would like to see the con-
cern of the President which he states
in his Address. He says:

“*The result df the eleciion has
made it possible for the country to
look forward to a period of stable
governmén! af fHe Centre.”
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Now, when we discuss about a
stable Government, Sir, the greatest
concern of the President was stability
because the President saw only, during
the last two and a half years, a
totally instable Government and a
totally irresponsible Government. In
the circumstances, his address was
confined mainly stability.

This also brings me to the fact that
whenever we require a stable Govern-
ment, it can be formed only with a
stable leadership, and a stable lea-
der, requires certain virtues. If
the leader has no such virtues, it
is not possible for the Government to
function.

The brings me back to some re-
marks of the great Winston Churchill
wherein he has mentioned that one
must be brave, that one must be re-
solute. I can assure you, Sir, that the
Leader of my Party, Mrs. Gandhi is
the bravest person, and I can also
assure you thal, Sir, she is the most
resolute person in terms of execut-
ing the ideas of this Government.
Through you I would like te assure the
Hon. Members of the Opposition that
we shall be magnamimous in dealing
with the problems of the country. We
are not here just to insult them Sir.
Therefore, when the Hon. Member of
the Opposition, Babuji, mentions our
responsibility, we appreciate him,
but I remind him that we can also do
the same thing in our own capacity.

Now, stability has been taiked about
so much but, at the same time, there
are other points discussed in the
President’s Address. 1 will confine
my address also to the points in that
address. I do net want to hear from
others and I do not want others to
tell us that we are talking beyond
that Address. That is not our pur-
pose. But our President was himselt
concerned In a great way, in a big
way, about the misdeeds of the past
Governments, and therefore I refer to
ancther sentence: “The economic
situation which the present Govern-
ment has inherited....”. The word
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‘inheritence’ is not a smail word. I need
not remind the learned Hon. Members
on the other side what we have in-
herited from them. Have we interited
stocks of food or stocks of foreign
exchange or cof diesel or petrol? No
Sir. When he mentions about interi-
tance of an economic situation, it is
the gravest, the rottenest  situation
given to us at this juncture which is
the inheritance from the Opposition
Parties. Under the circumstances, we
must tell them or remind them that
while we are dealing with the problems
of this nation, we also warn them that
they should cooperate with us in tackl-
ing fhe problems. At the same tlime,
I would request them, through you,
not to ignore the superior will of the
voters. I repeat the words ‘superiol
will’ because there are so many Hon.
Members on the opposite side who
assume to themselves a lct of superiori-
ty. But that superiority is not con-
fined to themselves. We know that
the voters of this country have been
totally superior.

It has been my experience, in my
own constitutency, that whenever 1
go to small villages or small working
classes. I find they are the most res-
ponsible people I have come across.
They are concerned with the problems
of the nation and they have been tell-
ing us that they are concerned aktout a
stable Government. Therefore, I pass
on this message to this august House,
that we must have stability.

Regarding the ‘massive mandate’,
the words gladden our hearts on this
side of the Housé and sadden the
hearts of the Opposition, I cannot help
them if their hearts have been sadden-
ed because they do not have a majori~
ty. But we are not satisfied with the
words ‘massive mandate’: we are con-
cerned with the massive responsibility
I am sure that through the leadership
of our leader Mrs. Gandhi, we shall
be very, very responsible in regard to
the purpose for which we have been
senf here.

Now I come to ‘deal’. Again I re-
mind that, in the year 1977. the

Janata Party had the massive man-
date. And what had they done?
Again I am confining myself only to
the President’'s Address. What had
they given? They had given only a
raw deal to the people of this coun-
try, the raw deal that had been given
to the people and which made them
suffer for two and a hailf years will
not be pardoned in the history of
India, As against the ‘raw deal’, I
would like to speak on what is known
as the ‘New Deal’. The term ‘New
Deal’ was coined in 1930s when the
great United States was passing
through economic depression. That
was the time when a great leader
was born, that is, President Roosevelt.
He had looked after the details of
only the economic problem of that
country, Without making him small-
er, I would now like to say that the
Leader of our Party, Shrimati Indira
Gandhi, has now to solve not only
the economic problem which is the
result of the Janata Party and the
Lok Dal rule but also the problem
of political instability. It is a great
responsibility, a great task, on our
Party and on our Leader, but I assure
the Members on behalf of my Party
that we will be able to go through
all cur responsibility.

Again I remind my learned oppo-
sition Members not to ignore or un-
derestimate the superior wil] of the
voters. They know exactly how our
Party under the leadership of Shri-
mati Indira Gandhi ig going to gow-
ern and what results we can bring.

With these words, I conclude.

SHAI C. T. DHANDAPANI (Polla-
chi): Sir, at the outset, the President
of India has portrayed the misdeeds
of the previous Governments, the
desire of the present Government and
the programmes which are going to
be implemented in future. The peo-
ple voted for Mrs. Indira Gandhi with
one mind, with one voice, and with
determination; they wanted one lea-
der, that is, Shrimati Indira Gandhi.

It has been stated here that much
damage had been perpetrated during
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the last 33 months of Janata and Lok
Dal rule—it has been reported in the
press; I would like to place it before
‘the House—in all spheres, economic
.as well as poiitical. The common
-consumers’ interests have been affec-
ted. The growth data has shown that
there was a considerable downfall in
production. It has been stated that
there was a downfall in 1977-78 to
the extent of 7.2 per cent and in
1978-79 to the extent of 4.5 per cent.
Even the target of five per cent
growth could not be achieved. That
aiso went down to 3.4 per cent, Also
a drop in the production of mass
consumption goods has been record-
ed: as far as cotton fabric is concern-
ed, the production has gone down
by 7 per cent, sugar 30 per cent, tea
‘9 per cent, vanaspathi 7 per cent. In
‘the same way the production of other
commodities also has gone down con-
siderably due to lack of proper man-
agement, as the President has stated
correctly in his Address. Even after
the presentation of the Budget, in
1979, the wholesale price had gone
up by six per cent. After the pre-
sentation of the Budget in July, in
one month alone it rose by 1.5 rer
cent; every month it had gone up hy
15 per cent. No other p'ace in the
world recorded such a price increase
which had taken place here; every
week, the price rise was 1.3 per cent.
A considerable deline in the income
-of labourers and agriculturists was
also recorded. The purchasing power
of the masses was considerably re-
duced. The poor and the middle
ciasses were not able to purchase the
food articles and other gssential
commodities

I am thankful to the President for
his remarks about the present gov-
ernment’'s endeavour to ensure pro-
per remunerative prices to the far-
mers for their products. Remunera-
tive prices are not being given to
the agriculturists. For example, in
my State of Tamil Nadu the Agri-
culturists’ Association have demand-
€d more remunerative prices. They
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put forth their demand before the
have formed an Association and have
State Government. The State Gov-
ernment have also sometimes assured
them remunerative prices but they
couxd not get it. They put forth a
nine point programme before the
State Government, Instead of look-
ing into their demands the State Gov-
ernment is trying to suppress their
movemet. You know the conditions
of the agriculturists. They have no
money because they could not get a
proper price for their produce. At
the same time, they got loans from
the government. The government
loans could not be repaid by them
for the simple reason that the agri-
culturists are in troubie. They are
not in a position to repay the loans
and their demand was that the loans
be written off because of the cala-
mities and because their seasonal
produce could not fetch them proper
price, You know what the State
Government did. They suppressed the
movement. They killed many people.
At the same time, they foisted many
cases. More than 1000 people were
arrested under Sec. 307. Their leader
Mr, Narayanaswamy Naidu was
arrested and a false case was foisted
on him. A ban was imposed on him
that he should not talk from any plat-
form. Even now the ban is there.
Has any political ally of the ATADMK
lifted its little finger against this
unjust ban? Mr. Narayanaswamy
Naidu is pleading with the Central
Government to intervene in the matter
and do justice to his demand.

Here I want tp tell something about
the former Prime Minister, Chon-
dhary Charan Singh, He made a re-
ference about the aliiance between
our DMK party and the Congress
Party. I do not want to say any-
thing about the former Prime Minis-
ter because he is an elderly person.
MHe is a statesman. He has got vast
knowledge and political career. He
was a leader of many political par-
ties. In 1967 he formed one party
which was called Janasangh, Again
he formed another party called SVD.
Then again he formed another party
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called BKD. Then arother party
called BLD he formed. Now it is
only LD. I do not know what the
LD stands for. Is it for Lower Divi-
gion? He is the leader of many poli-
tical parties, He has vast experience.
He said about the alliance of our DMK
and the Congresg Party. What we
wanted wag a stable government. Our
former Prime Minister’s only ambi-
tion—as he stated and which appear-
ed in the papers—was that his life’s
ambition wag to become the Prime
Minister. That was achieved and he
retired. I hope he may retire from
politics for the welfare of the coun-
try. Many novel ideas were Egiven
during his regime like the rolling
plan. The plan also rolled down;
then came the tax on expenditure.
The rolling Prime Minister, his ‘coun-
terpart of those days, Mr. Ramachan-
dran also said that he wanted a
rolling Prime Minister. I do not
know whether they accepted it or
not.

Sir, I would like lo say this that
while he was speaking, he said that
he would never fail to suppor: the
good measures if implemented by this
Government. But, at the same time,
the very same day, when the Preven-
tion of Blackmarketing and Mainten-
ance of Supplies of Esseatia] Com-
modities Bill was introduced here,
this Bill was opposed by Lok Dal
and other political parties, Actuaily
this Ordinance was brought {forth
by Mr. Charan Singh. Iie wag the
father of that Bill. Tt was his own
Bill. Now he opposes the very same
Bill. The Bill was his child, Now
he disowns his own child like the
Kaliyuga Vishwamitra. He talked
about the Sarkaria Commission also.
How can both join togéther for the
purpose of election? We put a ques-
tion before the Prime Minister be-
cause it referred to my party, the
DMK, to my leader Dr. Kalaignar
Karunanidhi. I would like to say
something about that aiso. In the
very same House, only two parties
persistently insisted upon the dismis-
sal of the DMXK. Govermment and
the constitution of a Commission
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against our leader—one was the
AILADMXK, and the other wasg the
CPI in the House; the C.P.L
Leader, Shri M, Kalyanasundaram
gave a memorandum to the President
to dismiss this government. Now
that party is with Mr Charan Singh.
A Commission wag constituted against
Smt. Indira Gandhi as also against
Shri Sanjay Gandhi and others like
the Shah Commission, Gupta Com-
mission, Reddy Commission and so-
on. The previous Government be-
came the Commission Government,
When I say it became the Commis-
sion Government, I did not mean that
the Government got commissions from
the blackmarketeers. Nothing of that.
sort. But, at the same time, they con-
stituted Commissions after Commis-
sions, When there was a spiit in the
Janata Party, the very same Mr.
Charan Singh sought the help of
Mrs. Gandhi to form the Government,
Is it fair? When he talked about the
DMK and Indira Congress alliance in
Tamil Nadu as an unholy alliance, can-
I ask their leader whether it is pro-
per on his part to seek the help of
Mrs. Gandhi to form the Government
when he was asked to form it?

Then, Sir, he said that the prose-
cution which he launched against
Mrs. Gandhi was according to law; I
want 1o ask other members also as to-
why, when a matter was referred,
they failed to prosecute my friend,
Shri Fernandes as weil as the Tamil
Nadu Governor, Shri Prabhu Das Pat-
wari, when both were invoived in
the dynamite case? At the same time,
his son-in-law was not prosecuted
when some members made charges
against him. I want to ask the for-
mer Prime Minister, when he was"
talking of honesty and other things,
when his own lieutenant, Shri Biju
Patnaik, was put before the Commis-
sion, that is, H. R, Khanna Commis--
sion and Das Commission—both the
Commissions by the Central Govern-
ment—he is now Vice-President or a
lieutenant of his own party and when
one Shri A. T. Sarangi made charges
against Mr. Biju Patnaik with a scan-

' dal of Rs. 15 crores—even though he-
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has admitted that it was against his
own partyman, ng action was taken
against him?

Now I would like to say something
about my own State, My own State's
Chief Minister was protected by
Shri Charan Singh. Shri Charan
Singh always protected Shri M. G.
Ramachandran. He collected money
from many industrialists—once he col-
lected money from the fleet owners
to the tune of Rs. 75 lakhs for regu-
larisation of the mwotor routes; the
party also coilected from the pawn
brokers and from the sugar dealers
to the tune of Rs 25 lakhs. They
also got commissiong from the boot-
leggergs and cinema theatre owners.
Also they used tg collect money from
certain industries. And everything
had been brought to the notice of
then Home Minister, Mr. Charan
Singh. The former Prime Minister,
the then Home Minister, instead of
taking action against the Chief Min-
ister of Tamil Nadu. was good enough
to accommodate two corrupt ministers
in his own Cabinet. Now he is cay-
ing that ‘T am a honest man; my
‘Government was honest’. Everyth-
ing is honest excepting himself!

Sir, one more thing that was
brought to the notice of the former
Prime Minister was the Bulgaria
shipping deal, Rupees four crores
was received an kick back by the
Chief Minister of Tamil Nadu. Al
this was brought to the notice of the
former Prime Minister, Shri Charan
Singh, but no action was taken.

16.00 hrs.

AN HON'BLE MEMBER: MGR
wag agreeable for setting up a com-
mission against himself,

SHRI C. T. DHANDAPANTI: He
had asked for a judge from the
Supreme Court to head that commis-
sion. The Supreme Court said that
they cannot spare a judge. MGR
couid have constituted his own com-

‘ ‘mission. State Government can do
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it He can go before the commis~
sion even now. He can ask the pre-
sent Central] Government for a com-
mission but he would not do it as he
knows the very next moment the
commission will be constituted.

Sir, the law and order situation in
Tamil Nadu is very bad. There is
no law and order, Murders are tak-
ing place in various parts. Two
years ago a lady named Prema was
murdered in Basant Nagar, The case
was not investigated and the culprit
has not been brought to book so far.
In Chetput the house of an old lady
named Raja Lakshmi was looted and
she wag murdered in broad daylight.
In this case also no arrests have so
far been made, Recently about ten
days ago another theft and murder
took place in multi-storyed quarters
of a government servants colony. The
wife of a government employee was
murdered. No action has been taken
so far, Rapes have alsp taken place
in Karaikudi, Coimbatore, etc. Rapes
are taking place in many places. In-
stead of taking action against the
culprits, Mr., M. G. Ramachandran is
instigating all those culprits and
anti-social elements,

Mr. Chairman, Sir, strikes have
been banned. Our Communist friends
are the supporters of Shri Ramachan-
dran. Now no worker can go on
strike for his just demands. Work-
ers, weavers, cultivators, teachers,
professors, students and engineers
have been taken under custody when
they put forward their just demands.
Finally. police hag also gone on
strike, The pity is that police were
ailowed to form their association.
They formed an association and elec-
ted their leaders and office bearers
One day Shri Ramachandran called
some of the police officials and asked
them tp form another association, viz.,
a minority association. A minority
association was formed and the Chief
Minister one day announced that he
is going to recognise the minority
association. The majority association
consisting of 40,000 members went on
strike with the result that they have
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been arrested, beaten up and lathi-
charged, More than one thousand
police personnel have breen dismissed.
This is the position. The Jlaw and
order situation in Tamil Nadu is nil.

Then, Sir, Shri M. G. Ramachan-
dran, Janata Party, CPI and CPI(M)
all joined together in Tamil Nadu and
fought against DMK, Congress and
Muslim League aliiance, Mr. Rama-
chandran categorically announced in
his election mainfesto which reads as
follows:

“The manifesto also expresses
ADMK determination to work for
the estabiishment of a national
Government at the Centre to bhe
truly representative of the States
in the country.’

‘Then the report says:

‘Both the Chief Minister Mr.
M. G. Ramachandran and the State
Finance Minister Mr. K, Manoharan,
whe released the mainfesto at a
huge public meeting, explained that
the Union Cabinet under the na-
tional Government should consist cf
representatives of the ruling parties
in the States.

They said that a one-party rule,
one-ieader rule and dynastic rule
would spell danger to democracy
and chould not be accepted. This
was the main issue in the current
elections.

About Mrs, Gandhi’s reported re-
mark on regional parties, he said:

“This smacked of autocracy and
dictatorship, and should be resist-
ed’

This is what he said in the confer-
ence. The leaders of other political
parties were there, namely, Mr. P.
Manickam (CPI), Mr. A, Balasubra-
maniam (CPI-M), Mr. P. Ramachan-
dran, formerly Minister in the Janata
Government. and so on. They were
present at that meeting. In that
meeting they continued to say that the

ADMK pledged itseif to fight Mrs
Gandhi’s dictatorship’ from now on
and after election.”’ Sir, this is on
important thing. He has pledged
so in front of ail the leaders, I am
telling to all our friends how he is
pulling down your legs. That is
why I am teliing you all these things.
He said:

‘Fight Mrs, Indira Gandhi’s dic-
tatorship from now and after elect-
tion’.

Now Mr. M G.R. comes to Delhi
and prostrates before Mrs. Indira
Gandhi. So, this is the position, Sir.

We support Mrs. Indira Gandhi for
this simple reason. Our leader
Dr. Kalaignar Karunanidhi said this
in a huge public meeting, in the beach
meeting and Mrs. Indira Gandhi also
addressed that meeting. This is what
he said and quote him:

‘We do not want a tamasha at
Delhi. We want a Government--a
good Government and a stable Gov-
ernment. We believe that only Mrs
Gandhi can give us a stable Govern-
ment.’

This is what he stated, Sir. That is
whv we support this Government, a
stable Government. s

Before I conclude, Sir, I wish to
refer to the call given to us on the
14th of January, 1980 by Mrs. Indira
Gandhi, She said this and I quote:

“We have onlv one adversary—
social and economic injustice, We
have one goal to build a strong
nation, self-confident, self-reiiant,
independent India. Come, now
let us ali work together.’

By saying this, Sir, I sbpart the
Motion moved by Mr. S. M. Krishna.

st wim w7 (rarerar) ¢
awrafs qgray, Trezafa At # ofvema 9z
ot geaaTy werrd & 4 gwwr ady w0 )
Tezaly ® wfewrn § evfas A
age e fory et o & orYe ag o oo
f or: 20 gt wrdwe v fen omdar o



e e g A e i

191 Motion of Thanks on  JANUARY 28, 1980  President’s Address . 192

[y e <]

it @ty Pararer Hgd @ I wraT OIS Y GTHIT
¥ famm ¥ dfaw &d 3 ad § A9
ew frargr I gR: W fEm 3w
framat w1 Sfaa Aeq fasar

oy a6 arg 9 & o wre o= 3w & feama
gzt A€ € | WY g W A g § IWH
wor oY fowg & QX wmaw feema A Sueew
agigrard § 1 wmrer ot agt # g Waw
qt fadic &Y &, #IX @ w7 fage ®

faat strar & 98 915 HradT qT qE Svar
afx g gfar & weg W &1 3G, &) gride
w1 ford &% 1 qwz @@ AFT w1
qqifzg &% 1 a1 231 B, S (¥ feard
A% G ®T 4 qEC qgard | Afew fgg-
watw wTfowd &% W Gar Rar §, IwT
qz fE|El 9T 15 W@ 9EAT & 1 @IW

g
13
a
7
3
3

AT
ow 4,

% s
,g’d

o

. 4

3

-,

T335
1243

i1

e
EEr
43

g

-

&

wOE
fear) = w9 wosr @wfee 533 €)
T ag genafaal & Ui § T S9% we-
FoaA g7 I 9w dwr wgr & war?

Fmg ¥ war gor §7 @t @RI &y
Errew faear mar, 0T AT £ AT X F AT
7T | WAL WIS AT I QAT F gAFOAT g,
qY &ms & AT gOr€F qIEl 1 AT}
gae 0 | WIS S A BTE o7 0% wqrdT wgy
g qm ¥ UF Eodr F G ux
WA gHr 91 | ®iEw  mww qe
¥ Wa-gT &Y qZA@ UF W Wl § AR
FIFHTT A1 @ & 1 wiw dMe AT grEm
ZqAT g )

T AW F mowsar &+ g g, AR
qg |AiFEAAr Ft Fa 2 fF FAar ¥ @
favarm wvz fegr & f& =Nwdr sf=a
wer 2w # few wifs w\R smaeqr wmaw
FT FHAT | WAWFAT §H atq &1 § fw oo
nUz [rET BT QST F AT FEGTAT A |

far wwa) #r T awifas i

W‘f%ﬁ@mwrﬂﬁrwg? i

, !
egafa ¥ wfqwmge ¥ gz wosz fadw gar
arfgd ar & awar gror fad@ @ #éz &
®IGTT 9T 39 1A HY Fatea  fwar



194

193 Motion of Thanks on MAGHA 8, 1901 (SAKA) President’s Address

B EFEEE“FECEREE" mwaﬁmmmﬁ
mmﬁmﬁm:m mm g*EE efe
nmmeWwﬁmwaz.mxw
e E tﬁmwmmmﬁg&
ﬂﬂ 7 g W =~ ,m
EEr.EsEE=g, PEEERFERE
wmawmm mmqummmmammﬁmmﬁ
E# % K
w W.E ﬁwmwm iﬁm.mmm@

ar F m
mﬁmm %@qm@amqwaﬁmme

§5 b5 BEERESRECIVEELS
* w EL cE - perEpet ,aﬁwmm
EE p < Wﬁ “nop wvmr.,\mf W me;nm
B ® mw E %mme %mmmmmmma
f; Fe oo B EperpieLcla
fer T F £ v @mmeaam FEg"
AR IS WWW$ Beoee
EEREE 5 = oy
BEE E wmamhanmwﬂw

wmmmwamnammtwm 3ivge
*
E

EE g 114
£ EF, B c#
mmmW mmmmnwmmmﬂmmm- mawmm
.qumm.uthmmﬂ whﬁ me

maﬁa mma ﬁWﬁﬁnawht
MWWW.WW . m«mmﬁmwmm m
t EEE awmm a m Tobg swmu
mw @ﬁmmﬁmﬁmﬁMmﬁmmv«m mma
Bepsitigts m*,mmmmwﬁm -

mmem

mw@ﬁh m mmmmwmm¢mw

&WﬁwﬂWWﬁt&



195  Motion of Thanks on  JANUARY 2§, 1080 , . President’s Address . 196,

[=fr gour =]

Sy v~4231334%
3.%i§%g"€gﬁafi§§
ﬁ%”$ 13572575 7
13ﬁ%§ﬂg ;g%mig 3
"iiagiaigﬂiégi g

1, i Egy‘%
. FEPE CE
gl

o

113

is

i
83
ﬂ g

!

EEE
&5%
3
i

-

5gﬂ§§
g2
]

4
s
i

s

9
|

.
=% g

Aerk
i3
E

3
1,743

ﬁ?i
14~

1
-
3

g i

g
i
2
A
Ziﬂ““'

BEP
b
3 177
s
~ 13

o |

_‘i;

;
:
e

44
g ;r'a§xa
132
141
i
E

:*
:
i
i

:
;
i

and multi-dimensional crisis, - over-
coming which will require the mobili-
zation of ali the material, moral and
spiritual resources of the nation, The
dimensions of thig crisis are many.
But broadly, they fall into 3 catego-
ries—the economic, political and in-
ternational.

In any nation where millions
still live below what is generally ac-
cepted ag the human standard eof liv-
ing, economic problems must neces-
sarily get priority; and T am glad that
the President’s Address has highlight-
ed the importance of getting the =co-
nomy moving again. Apart from
our long-standing poverty, two fac-
tors have increased the burden upon
our people. The first is this unprecen-
ted drought, the worst in living mem-
ory which has covered vast areas of
this nation, and has placed an almost
unbearable burden upon the already
economically weak sections of our
society. And secondly, this constant
increase in oil prices that takes place,
adding hundreds of crores of rupees
to our bill every year, is something.
beyond our control, which continues
to put a great burden upon our re-
sources.

Therefore, ag a top priority, we
must revitalise the economy, increase
production and productivity and in-
stil a work ethic, a philosophy of
work into our management as well as
the labour., 1 welcome the empha-
sis on the minimum needs program-
me which has been mentioned, be-
cause unless we are able to give our
people the five needs of life; food,
shelter, clothing, health and educa-
tion and one more need which has
not been mentioned in the President’s
Address and that is employment even
if you give the needs of life, and you
are not able to give employment, you
will find widespread frustration that
is growing among the younger gena-
tions. I am i that the Pre-
sident’s Address has not made any
mention of this problem of unempioy-
ment and the frustration that the
younger generations in this country
are feeling as a result of lack of em-
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ployment opportunities. This is
important. Along with the minimum
needs of life. This need of empioy-
ment must be added as an essential
pre-requisite,

Energy has been mentioned. What
is required is not only a compreh-
ensive energy policy but an agency
which would coordinate the wvarious
activities in the energy field, whether
they relate to petroleum products or
to thermai power, hydro-electric
power or nuclear energy, solar en-
ergy or any other type of energy that

we may develop in this country. Un--

less there is a comprehensive agency
which will tie together these various
things, we will find ourseif in great
difficulties in the years and decades
ahead. Therefore, I express the hope
that a comprehensive agency of this
nature will be developed very soon.

The President has mentioned the
question of environment, I am ;lad
he has done so, because we must
not make the mistakes that the west-
ern nations have been making, where
their affluent societies are rapidly be-
coming affluent societies. The pollu-
tion is becoming so widespread that
they are virtually unable to breathe
the air. In Tokyo, people go round
in gas masks, the position is so bad.
Therefore, now that we have this op-
portunity to learn from the experien-
ce of the West, we have got to take
care that our economic development
doeg not pollute the environment and
that is where the National Committee
for Environmental Planning and Co-
ordination needs to be revitalised.
There was a Elect Committee on the
Prevention and Control of Air Pollu-
tipn of which I had the privilege to
be Chairman, We travelled through-
out the country; and on the last day
of the Sixth Lok Sabha, on the 18th
May, we presented our Report to
Parliament. In that Report, we have
made recommendations not only with
regard to the Air Pollution Bill but
also some genera! recommendations
ineluding steps to save the Taj Mahal

posals with regard to the Mathura
Refinery, with regard to other steps
that need to be taken. T hope that
the Government will lose no time in
bringing before this House that Pre-
vention and Control of Air Pollution
Bill early in the next session. These
are some of the points with regard to
the economic policy that T think
needs special attention.

Turning to the political scene, there
is now, hopefully stability at the
Centre. But in the system of our
Constitution, stability at the Centre by
itself is not enough. Our Constitution
envisages a federal polity where the
Centre and the States are to be in
relationship with each other; and I
think it is very important that we
should not make mistakes that the
Janata Party had made in 1977, which
we, on thig side of the House, very
strongly opposed even then when
they dissolved nine State Assemblies
on the plea that the result of the gene-
ral elections had shown that the
people thought differently. Let us be
clear, in our country people vote
differently for the Parliament, very
often they vote differently for the
State Assemblies because the prob-
lems facing the people are different,
The issues before the people are diffe-
rent. Therefore, to argue that be-
cause a certain political party has
come to power in the Centre it has
the mandate to sweep aside all the
State Assemblies is a very dangerous
and pernicious theory. 71 express the
hope that with their new majority,
the Ruling Party will not fall into
the same mistake that was made in
1977, because that cuts at the very
root of the federal polity that the
constitution-makers had envisaged.

The second point that I should like
to make on the political scene is with
regard to North-east. North-east
India is in turmoil. 12 Members of
Parliament are missing because they
have not been elected and the whole
North-east India, particularly Assam,
isinawaylnzfevolt_ The Prime
Minister had said that we require a
national approach, not a partisan ap~
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proach. That is correct. 1 have twoO
concrete suggestions to make. The
first js that the Prime Minister her-
self soon after this session of Parlia-
ment, should make a visit to Assam,
because personal emissaries howso-
ever distinguished they may be are
never really able to get a full grasp
of the situation. I think the Prime
Minister’s presence there is impoOr-
tant.

Secondly, it is the question of
foreigners which is, mg [ see it, the
crux around which the controversy
rages, There is a plethora of pacts
that have taken place over the last
thirty years starting with the Nehru-
Liaquat Ali Pact, the Indira-Mujib
pact and the Morarji-Zia understand-
ling. Then there are a number o0f
constitutional provisions, there are
the Foreigners’ Act and the Citizen-
ghip Act of 1955. 1 should suggest for
the consideration of the government
that a high-powered commission under
the chairmanship of a retired Chief
Justice of India should be set up
without delay to look into the whole
rmatter in an objective manner and
come to some finding with regard to
the question of foreigners.

AN HON. MEMBER: Shah Com
mission? _

DR. KARAN SINGH: You can
have Shah if you like, if you want
him to take up this matter. Unless
this “is looked into in a dispassionate
manner, you will never come to a
firm conclusion. This is the strategy
we have adopted, In our own state of
Jammu and Kashmir. There are
certain very vexed problems; there
has been the problem of regional im-
balances in Jammu, Kashmir and
Ladakh. A commission has been set
up under a retired Chief Justice, Mr.
Sikri and it is trying to tackle the
problem. I am appearing before
that commission shortly, It is iry-
ing to take a dispassionate view and
come to some abiding solution for
" this problem. When passions are
aroused, particularly in this sort of

situation, it is necessary that the
matter should be looked at with &
certain amount of detachment, I
do not think that people who are ac-
tually involved in this situation can
bring that degree of detachment to
bear upon the problems. It is a
concrete suggestion that I should like
to make because I feel that the
Assam situation is not a party prob-
lem. It is a national problem. All
of us are deeply concerned about
it. Coming as I do from a State
where many of these problems had
been before us for over thirty years—
including very strong secessionist
tendencies—I am perhaps more
acuteiy aware than most others, of
the complexities and the nuances
that we face in the border areas and
therefore this must be approached
with sympathy and understanding
through the mechanism I have sug-
gested.

With regard to the international
situation, I have one difference with
the Prime, Minister. She hag stated
that the centre of the cold war is
now near our borders, I think that
the centre of the hot war is now near
our borders because we have a situa-
tion where the two super powers and
China are likely to come into frontal
confrontation right on our borders and
that I think represents a grave threat
to the security of our nation. There
will be a debate on Afghanistan;
the Speaker has promised it and the
Prime Minister has agreed to it, and
therefore I will not go into those
details except to say that this is a
national problem and we who are
living in Jammu & Kashmir are par-
ticularly sensitive to this because we
have been the victims four times. In
1947 there was the first Pakistani at-
tack when lakhs of people in Jammu
& Kashmir were uprooted; 30,000 equ~-
are miles of our territory is still in
Pakistani occupation. In 18962 when
there was a war again, our people
were uprooted and made refugees. In
1965 when the Chinese attacked, we
find that 10,000 square miles of In-
dian territory in the State of Jammu
& Kashmir are still under their occu-
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pation. Even in 1871, when we won
the great and famoug victory which
will go down in history as one of
our most glorious hours, 25,000 peo-
ple from Jammu in the Chamb area
were rendered homeless, Some re-
fugees are still wandering around
without being properly sdttled. We
have borne the brunt of these prob-
lemg in the last thirty years, There-
fore, whereas the whole nation is na-
turally involved in this, we are very
close to the mouth of the volcano.

Therefore, I would like to say
that we have got to take every step
necessary to safeguard our security,
to see that destabilisation of this re-
gion does not proceed any further
and to try and see that some initia-
tive is taken by India in this matter.
It is not enough for us to tag along
with other countries. We are the major
power in this region, Our national
interests are vitally affected and,
therefore, we would expect from the
Government and the Prime Minister
some new initiative. I am glad that
President Valery Giscard d’Estaing
and the Prime Minister made a
statement in this regard, What is im-
portant is that it must not be a par-
tisan policy. It must be a national

policy.

This brings me to the importance
ultimately of involving the Opposition
in the solution of these varied prob-
lems, the crises I have mentioned. In
order to successfully overcome them,
two things are required. One is effec-
tive Government. By effective Gov-
ernment I do not mean authoritarian
Government or heavy headed Govern-
ment or have handed Government,
but Government that genuinely tries
to understand and tackle the prob-
lems of the people; a Government
that is committed to restructuring the
national polity and economy; that

sore of Government which produces

results and solutions . Massive man-
dates have been produced in the
past. In 1971 there was a massive
mandate. In 1977 there wasa mas-
sive mandate. But what happened?
Ultimately, we frittered away those

advantages, we did not - take ad-
vantage of /those ;situations to real-
ly solve the problams of the
people. The people of India are
long suffering. They are very patient,
But they have proved that they are
not o be taken for granted. They
can throw out Governments and they
can throw in Governments, and the
Governments once thrown in can
equally be thrown out again. There-
fore, 1 would say that this Govern-
ment despite its majerity, is a Govern=
ment that ig on trial. The people will
be watching carefully as to what it is
that is actually done to help solve their
problems and, therefore, as I said the
first requisite is an effective Govern=
ment. The second requisite is .....
(Interruptions)

SHRI N. G. RANGA (Guntur): We
have an effective Government,

DR. KARAN SINGH: We do not
know. Yet it is too early to say, Prof.
Ranga. It is fco early to say. It is
only 15 days old.

The second pre-requisite is the role
of the Opposition. The role of the
Opposition is co-equal in importance
with that of the Government. It is
true, we talk of the massive mandate
and it is a remarkable achievement. I
agree Smt. Indira Gandbi single hand-
edly toured this whole nation from
Udampur in the North down to Kanya
Kumari in the South, and a lot of
people were elected. However, I hope
I will not be called unshivalrous if I
point out, with that of the ‘massive
mandate the Government represents
43 per cent of the electorate. And
37 per cent .

SHRI N. G. RANGA: It is an old
story.

DR. KARAN SINGH: It is not an old
story. It is like you, it is an ever
young story. That is a fact.

THE MINISTER OF WORKS AND
HOUSING AND PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI):
The other 57 per cent is divided. It is
not one.
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DR. KARAN SINGH: May I com-
plete the point?, 1 am saying that two
things are required to solve the pro-
blem. The first thing is an effective
Government. The second thing is an
Opposition that is vigilant, an Oppo-
gition that fulfils its responsibility.
We may be small in numbers but we
do represent divided though we are,
57 per cent of the people of India who
voted. Therefore, we have a respon-
sibility. This responsibility, I can
assure you on behalf of those sitting
on this side of the House, is to support
the Government where the national
interest requires and to oppose the
Government where the public interest
demands. This is going to be our duty.
I can assure you that this we will do
without fear or favour. We will fulfil
our responsibility so. that the new
India of which Mahatma Gandhi and
Jawaharlal Nehru dreamt could come
into being and the peril that faces us
in this very dangerous decade can be
overcome. We on this side of the
House will be vigilant because cons-
tant vigilance is the only way in which
the Government can be forced to func-
tion in a responsible manner. We will
fulfil our responsibility in the hope
that the rules of the game will be ac-
cepted and we will together move for-
ward towards building that India for
which all of us and the ones who came
before us have been labouring for
many years.
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DR, SUBRAMANIAM SWAMY
(Bombay—North East): We sit here
today in an entirely new context com-
pared to the 1977 Lok Sabha. It is im
one sense a matter of pride for the
democratic system in India that the
leaders who were thoroughly rejected
by the people in 1977 have returned
as massively in 1980. But let this be
a sobering thought on the ruling party
because it is only in a demoeratic
system that this kind of thing is possi-
ble. Had there been any other kind
of system, once a person goes out of
power you never hear of that person
again. You perhaps would not even
see that person again. It is only in a
democracy that people can go out -of
power and can hope to come back to
power. So I think this would be the
first sobering thought that all of us
should have that this democratic sys-
tem is worth preserving at all costs.
Therefore, let us jointly commit our-
selves to strengthening this system and
most important of all to ensure that
the definition of democracy as we un-
derstand it here is the same as the
definition of democracy as they under-
stand it there because even during the
emergency the Congress Party conti-
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nued to maintain that there was
democracy in the country although in
the country and outside everywhere it
was widely felt that there was no
democracy and there was indeed no
democracy.. . (Interruptions). Perhaps
it was guided democracy. But it was
not democracy in the true sense of the
word. We have, therefore, to get to-
gether and be sure that we understand
what democracy is and what we are
trying to preserve.

The ruling party has emphasised in
all their speeches on the co-operative
attitude from the Opposition. Even
he Prime Minister said, ‘I hope the
Opposition does not indulge inobstr-
uctive activities.” The President also
has elaborately said in his speech to-
wards the end that for a healthy fun-
ctioning of democracy it should pro-
ceed according to well laid down
rules and mutual respect should be
shaown by the Government and
the Opposition to each other, har-
monising and so on. These are
all platitudes. The question is :
how are we going to convert it? It is
quite clear in our minds that because
we lost in the 1980 elections there is na
bitterness. We are not bitter that we
have lost. I am sure the other side
would recognise this. We have mnot
come here with a spirit of bitterness or
with a feeling That we have been cheat-
ed out of power and we ought to come
back in some foerm or the other.

I woulq suggest that they must also
recognise that this is part of the
electoral game. I was very surprised
at the number of invectives that were
used by so many ruling party Members
against Chaudhury Charan Singh. I
was particularly surprised because the
target seems to be Chaudhury Charan
Singh. I consider this as matter of
surprise because there is no one on this
side who has done more for that party
than Chaudhury Charan Singh by the
events of July in which he divided the
Janala Party and he defected and it
was, with their help, that he was able
te form the Government which collaps-
ed within a very short time. These
people would not be sitting for 2§ years

after the mandate had it not been tor'
Chaudhury Charan Singh.

So, I would request you to show some-
gratitude to Chaudhury Charan Singh
when you are giving your speeches. I
think there is no bitterness if there has
to be a cooperative attitude, Certainly
the Opposition is ready to support any
good things coming from that side.
But, the tone has to be set by the
ruling party. What is that tone? In
their speeches they said that the Janata
Government did nothing; the Janata
Party had destroyed the economy and
ruined the country etc. etc. It was
a little like an election speech. But,
we are in Parliament and to-day we
have in possession a large amount of
data, statistical facts. These are avail-
able in our Library. We have one of
the finest Libraries in our country.
And Parliament Members are expected
to make use of it. The statistics show
that within the two year’s rule of the
Janata Party, the rate of growth of
national income was 53 per cent per
Year whereag in the previous thirty
year: it was only 34 per cent per
year, It was a much higher rate of
growth that was achieved during the
Janata rule.

Therefore, this ought to be re-
cognised. If you want to explain it
away, then, in your speeches, you
must admit this much ‘yes, the rate
of growth is higher. These are the
reasons for it To-day, in the morn-
ing, in the House during Question
Hour, Prof. Madhu Dandavate raised
a question of foodgrains Production.
In the reply it was admitteq that the
foodgrains production in the first
year was 15 million tonnes which was
more than in the previous year, that
is in 1975 and 1976, that is, in the
emergency year and in the following
year. In 1978-79 it was 20 million
tonnes more than before. I gsked the
question to which the Minister obvi-
ously did not give the answer, But,
what was the foodgraing stock after
the abundance of foodgrains produc-
tion? If he had given the answer, it
would have been more than in 1978
and in 1975.
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PROF. MADHU DANDAVATE:
He exercised his fundamental right
©of ignorance.

DR. SUBRAMANIAM SWAMY: It
would be in fairness that these facts
are brought out. In the 2} years’
Janata rule, they were able to bring
more villages under the drinking
water facility scheme. 46,000 villages
were given the facilities of drinking
water whereag in the previous thirty
years, only in 40,000 villages that
they were able to give drinking water
facilities. In the Janata Government
Tule drinking water facilities were
available in 46,000 villages. There-
fore these gtatistics gre there, And
the Janata Government certainly
stablised the prices whatever one
may say. One has to look at the
March, 1977 prices (Interruptions).
The price of rice particularly at that
time was Rs. 6 a kilo. We brought
it down to Rs. 2 a kilo. The price of
sugar was Rs. 5.50 a kilo and we
brought it down to Rs, 2.50 a Kkilo
and, actually, it was even less than
this. (Interruptions). This is the
problem. Prof. Madhu Dandavate
says that it was one’s exercising the
fundamental right of ignorance, The
fact js that these are available. In
February 1979, we had the misfortune
of Mr. Charan Singh’s sitting in the
Finance Ministry, The price of suger
was Rs, 2.20 per kils. This was the
actua] thing. (Interruptions). We
made the error. That is why we are
sitting here. Don't make the errors.
Otherwise you will also be here
very soon, Therefore, I must say
that the prices of almost gll the com-
modities which the poor man uses
were brought down during the Janatg
Party rulee. We did make mistakes
and that is why we are here. [ wish
that my party will use the time in
the opposition to strengthen the party
and be in g position to fight the next
General Elections, I am sure that
if the ruling party there, instead of
solving the people’s problems con-
centrate more on other things, they
would also be in the same plight as
we are here to-day.
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I would request the ruling party,
through you, that during their tenure,
they do not create any precedent,
which can be later on used against
you. Every speaker referred to the
expulsion of Smt. Indira Gandhi
from this House. The anger wgg on
the issue that we wused the brute
majority to expe] a person who was
legitimately elected to this House.
Where do we get thig precedent
from! There was a precedent. I was
a member of the Rajya Sabha. I was
also legitimately electeq and once
elected the same brute majority was
utilised to expel me, The precedent
wag there available for us. I am
sure if that precedent had not been
there it would have been very diffi- .
cult to consider expulsion of Smt.
Indira Gandhi. So, I would say to
the hon’ble Members opposite not to
do anything which you may regret
later on and which may be uced
against you. Today the State Assem-
blies are being threatened with dis-
solution. I would certainly say to my
colleagueg if they did on the pretext
that all the MPs of that area have
been electeq op Congresg ticket and
they have a precedent they can go
for dissolution; yet at the same time
I would say that it iz for the ruling
party tp recognise the limitations of °
its power, The people are not to be
taken for granted. Five years later
or perhaps even earlier if inner-party
problems that you alsp geem to have
get out of proportion then in the
next general elections you will have
the same problem.

I would like to make ong fing] re-
ference to the Address of the Presi-
dent, ] am very sorry to say that
two most important problems, name-
ly, problem of slum dwellers in the
citieg ang the problem of land-less
labourers have not been touched in
the Address. Nothing has been said
about it. My friend, Shri Ram
Jethmalani, has brought an amend-
ment in regard to slum policy. The
Central Government owns lot of land
all over the country gnd on that land
over the years slums have come up.
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In Bombay there is a proliferation of
‘jaunparpatis’. Because they are on
Central government land they are
not given any wamenities of drinking
water, ete, If it i a State govern-
ment land they will get toilet facility,
municipal school, drinking water taps,
etc. Ag these ‘jaunparpatis’ are on
Central] Government land, the Cen-
tral Government consistently for the
last thirty years refused to allow the
State governments and municipalties
to give wamenities. During our time
we were working towards it, We
were close to having a policy de-
clared. The first thing I requested the
Minister of Works and Housing was
to have a discussion on a national
. slum policy so that we can provide
milliong of people with basic ameni-
ties.

' Secondly, Sir, we need radical
land reforms in this country. By
land reformg I mean where there is
meaningful legislation but unfor-
tunately the President's Address does
not say anything about it.

Sir, I do welcome para 25 of the

President’s Address in which he talks
about Sino-Indian moves towards
normalised relations. I fully support
. the sentiments expressed. I quote:

“Sino-Indian moves towards nor-
malised relations, 5 potentially
stabilising factor, were inevitably
affected by the Sino-Vietnam con-
flict. India remains willing to dis~
cuss all issues. with China includ-
ing the boundary question in search
of 3 peacefu] solution based on
equality. We hope to progress also
as regards bilateral exchanges.'

I fully support the sentimentg ex-
pressed. We do need new initiatives
towards China and it would be @
stabilising factor.

Sir, T would like to conclude my
thoughts here with a final plea that
wWe are today starting something
anew. In fact, Opposition and the
Ruling party shoulg call it quits and
work out a new relationship so that

Motion of Thanks on MAGHA 8, 1901 (SAKA) President's Address .

we can function within the democra-

tic system—as the world understands

it—and safeguard the human rights
within the country.
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fo Lunch break
18.00 hrs.

ANNOUNCEMENT RE: CANCELLA--
TION OF LUNCH BREAK -

MR. SPEAKER: A suggestion was
made today that in order to make-
more time available for the discus-
sion on the Motion of Thanks, lunch
recess might be dispensed with to-
morrow, 29 January, 1980. If the
House agrees, we May agree to the
suggestion.

SEVERAL HON. MEMBERS: Yes.

MR. SPEAKER: Accordingly,
there will be no lunch recess
tomorrow.

I would also like to state that
Members may please conclude their
speecheg on the Motion of Thankg on
99 January and the Prime Minister
would reply to the Debate on the
Motion on 30 January, 1980,

If the House so desires, we may
continue for half-an-hour more now.

SEVERAL HON. MEMBERS: No.

MR. SPEAKER: All right.
18.02 hrs,

The Lok Sabhq then adjourned till

Eleven of the Clock on Tuesday,

January 29, .1980/Magha 9, 190L
(Saka).



